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LEAVE OF ABSENCE 
Mr. Speaker: I have to inform the 

the hon. Members that I have r� 
ceived the followin1 letter from Shri 
B. Shiva Rao:-

"The House was generous 
enough to grant me permission to 
absent myself from its slttlnl , 
during the last session on account 
of my illness. It was then my 
hope that I woulg be well enou1h 
to return to India in time to at­
t1-:nd the forthcoming session. 
Unfortunately, my progress to­
wards a complete recovery has 
been interruoted by a series of 
relapses, the last of which occur­
red a week ago. In thellf! circum­
stances. I am reluctantly <·om­
pelled to seek your assistanl'e 
in obtainim! for me leave of ab­
sence for the next session also." 

It is written from Zurich under 
date 9th instant. 

Is it the pleasure of the House that 
�ermission be granted to Shri B. Shiva 
Rao for remaining absent from all 
meetings of the House during the pre­
sent session? 

Leave was granted. 

REPORT OF PUBLIC ACCOUNTS 
COMMITTEE 

Sbri B. Du (Jajpur-Keonjhar): I 
beg to present Volume II-Evidence, 
relatin« to the Fifth Reoort of th� 
Public Accounts Committee 0952-53) 
on the Appropriation Accounts (Rail­
ways) and (Posts and Telegraphs) 
1949-50. 

PAPERS LAID ON THE TABLE 
STATEMENT SHOWING BILLS ASSENTED 

TO BY THE PRESIDENT 

Seeretar,: Sir, I lay on the Table a 
statement showing the Bills which 
were paned by the Hou8"1 of Parlia­
ment during the Fourth Session. 1953 
and assented to by the President. 

Statement 

l. The Andhra State Bill. 1D53. 

:. The Central Silk Board 

(Amendment) Bill. 1953. 

3. The Collection of Statistics Bill 
1953. 

4. The Appropriation (No. 4) 
Bill. 1953. 

5. The Estate Duty Bill, 1953. 

PRESIDENT'S ACTS FOR PEPSU 

Tbe Minister of Home Main and 
States <Dr. KatJu): I beg to lay vn 
the Table a copy of each of the fol­
lowing Acta, under sub-section (3) of 
section 3 of the Patiala and East Pun­
jab States Union Legislature (Dele­
gation of Powers) Act, 1953:-

(i) The Patiala and East P'unjab 
States Union Opium Smoking 
Act. 1953 (President's Act 
No. 4 o! 1953). [Ptaced in 
Library. See No. S-140/53.] 

(ii) The Patiala and East Punjab 
States Union Land AC'quisitio11 
Act, 1953 · (President's Act 
No. 5 of 1953). [Placed in 
Libraf'II. See No. S-141/53.] 

(Iii) The Patiala and East Punjab 
States Union Evacuee Interest 
(Separation) Supplementary 

Act, 1953 (President's Act 
No. 6 of 1953). [Placed in 
Libra111. See No. S-142/53.) 

ORDINANCES J>ROMUI.OATED BY TR'& 
PRESIDF.NT 

Tbe Minhlter of Parliamentary 
Affairs (Shri Satya Narayan Sinha): 
I bei t<, lay on the Table, under the 
provisions of Article 123(2) (a) of the 
Constitution. a C"opy of each of the 
.following Ordinanc-es promui.ated by 
the Prt!sldent afte1 th� termination of 
the Fourth Session of the Houses of · 




